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REPO RT

I, the Chairman of the Committee on
Government Assurances of the Delhi Vidhan Sabha,
having been authorised by the Committee to present
the Report on its behalf, do hereby present this
Report for the period between June, 1995 to
February, 1998. The Committee adopted the Report
in its meeting held on 16-03-98 .

The chief responsibility of the Committee
is to scrutinise the assurances, promises,
undertakings etc. given by the Ministers from time
to time on the floor of the House and to report on
the extent to which these have been “implémented
and where implemented whether such implementation
has taken place within the minimum time nécessary
for the purpose. '

During the period under report, the Committee
held 22 meetings. The Committee considered in all
330 assurances in 1its 22 meetings and heard the
representatives of the concerned departments on these

assurances.

The Committee regret to report that there
is excessive and unjustifiable delay in the
implementation of some assurances inspite of repeated
advice to the departments to avoid this wunhealthy
practice. Very few assurances were fulfilled within
the stipulated period of three months, Where the
Committee felt that implementationég%sng assurances
within this period was not feasible, it allowed the
departments extension of time which was certainly

not taken advantage of.

Out of these 330 assurances, some assurances
were considered more than :once and as such actual
decision on 271 assurances Wers teken . Out of 271

assurances considered during Lhe Perrodd  unuu
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report, the Committee found that 199 assurances have been fulfilled
and 72 assurances are'_yet to be fulfilled.

A statement showing the particulars of those assurances
which were fulfilled even belatedly is shown in Annexure-I.
Particulars of those assurances which are yet to be fulfilled are
shown in Annexure-II.

Some instances where the department (concerned with the
assurances) have taken inordinate time and are yet to fulfill the

assurances are quoted below :=-

(a) Assurance No. 25 ~In response to Unstarred Question

2.5 -\2—-\aqy ; ' : )
No. 2 dated 23-12-1993 the Minister
of Development assured the House
that the syllabus of K.G./Primary
Classes and the system of examination
will be got reviewed through the
Text ~Boock Committee and to get this
‘matter re-examined by ~the Syllabus
Comiittee so as to reduce the burden
of bocks on the children of K.G./
Primary Classes. The assurance was
considered by the Committee in its
meetings held on 3-6-94, 9-1-95,
]7.78-1-95 and l.f2--95. The assurance
was again considered by the Comuittee
in its meetings held on 6-6-95;, :
12-1-96 and 24-6-97.

The Comittee was not satisfied
with the reply and clarification
given by the representatives of the
department = and directed that the
following information . be furnished

to the.Committee :-

Contd. " 3]—



(b) Assurance No.30
24-12-1993

(i)  the number of schools including the Sarvodaya
and recognised schools inspected by the officers
of the department to find out whether any violation
of Circular issued on 26-10-94 and reiterated on
15-11-95 had taken place and to ensure its

compliance,

(ii) whether any action has been taken against the
defaulting schools. The Committee also directed
that a sample survvey of 5 to 6 schools including
Sarvodaya schools - should be undertaken by the
department on random basis to see whether the
Circular is being complied with. '

The assurance is still pending.

In response - to Unstarred Question No.36 of 24-12-
93, Prof. P.K. Chandla, MLA, had desired to know
the reasons for not collecting the value/cost of
land from the allottees in the Shahzada Bagh
Industrial and Commercial areas (Inderlok). The
Hon'ble Chief Minister assured the House that the
relevant information is being collected and will
be placed on the floor of the House. The assurance
was considered in the meetings earlier held on 14-
6-94, 9-1-95, 18-1-95 and 1-3-95. The assurance-

was again considered by the Committee in its 19th,
21st, 23rd and 37th meetings held on 6-6-95, 4-9-
95, 11-12-95 and 12-6-97 respectively. In its last
meting the Committee  expressed surprise that out
of 492 allottees of plots in Shahzada Bagh Industrial
and Commercial Complex (Inderlok) as many as 177
allottees have not made any payment and they
instead sent representations to the Union Ministry
of  Urban Development in the matter. 'The Committee
directed that notic.es be issued immediately to

those allottees who have not made the payment.

The assurance is still pending.

Lottty s 4




(c) Assurance No.58

8-3-1994

(d) Assurance No.67

Starred Question
No.18 Dt. 15-2-94

-4-

In response to Starred Question No.3 of Dr,
AK. Walia,ﬁ%ﬁ%"hflinister of Social Welfare
assured the House that the matter regarding
development of Yamuna embankment as a Tourist

spot is under consideration of DDA. The matter
was considered in the meetings of the
Committee held on 4-1-96 and finally on 17-
7-97. The Committee was informed that a
comprehensive scheme has been formulated to
develop the banks of Yamuna and objections

from public have been invited. The Committee
directed that the following action be taken

and information where required be furnished:-

(i) details of schemes be sent to all the
MPs, MLAs and Municipal Councillors;

(ii) date for inviting objections from public
be extended;

(iii) detailed information about the
unauthorised construction of buildings at
Sarai Kale Khan and Maharani Bagh alongwith
action taken by the department in this regard.
The Committee further desired that
encroachment on Yamuna bank  near Sarai Kale.
Khan be got vacated by the DDA,

(iv) The representative of the DDA was asked
to bving the full plan in the next meeting.
Although more than six months have elapsed, no
information has been received from the

department and the assurance is still pending.

In response to Starred Question No.18 dated
15-3-94 of Smt. Krishna Tirath, the Minister
of Development assured the House that the
matter regarding allotment of alternative sites
to the po  and Jhuggi Jhompri dwellers who

Coutid .5



(e) Assurance No.75A

¥

have made encroachment at Arawali Ridge would
be considered seriously. But, the case of
other big peoplé and schools etc. would be
considered separately. The Committee
considered the matter in its meetings held
on 9-2-96, 24-6-96 and 17-7-97. The Committee
was not satisfied with the reply given by

the representative of the -department and
directed . that the following information be
supplied:-

(i) complete information®  about the
rehabilitation of  the Jhuggi Jhompris

situated at Arawali Hills;

(ii) the name of the agencies which have
been entrusted .with the job of development
of Jonapur where Jhuggis Jhompris situated
at Arawali Hills region would be
rehabilitated alongwith time  schedule of
development;

‘(iii)lcomplete details about the alleged sale

of land in possession of Ramjas Foundation
at Anand Parbat.

Although ~ more than six months have
elapséd, no information has been received from
the department and the assurance is still
pending.

In response to Starred Question No.50 dated
17-3-94 of Shri Nand Kishore Garg, MLA, with
regard. to provision of separate electric
connection; one for the commercial use and
the other for domestic use in villages, the
Hon'ble Chief Minister assured the House that
the Government is considering to provide
electric connection to the <lakhs of shops

which have come up in non-conforming areas.




(£) Assurance No.

105

o=

The matter was considered in the meetings of
the Committe held on 22-2-95, 1-3-95 and 12-

6"'971

After going through the information
furnished by the representative of the Delhi
Vidyut Board about the policy of grant of
electricity meters in villages and commercial
complexes in non-conforming areas, the
Committee felt that since the information
pertains to old policy, the Delhi Vidyut Board

shall furnish details of New policy and its
implementation. The representative of the
department aassured that the complete details
will be  furnished within 15 days.  Although
more than eight months  have elapsed, no
information has  been received and the
assurance is pending.

The assurance was given in response to Starred
Question No.204 dated 29-3-94, This is
regarding setting up of police booths on the
roads. The matter was considered in the
meeting of the Committee held on  17-7-97.

The Committee expressed dissatisfaction over
the élarifications given by the
representative of the department and desired
that the following information be furnished:-

(a) the number of booths constructed by
Police Department on roads, pavements and
crossings etc. ;

(b)  whether permission of the Land Owning
Agency like PWD, MCD, DDA or NDMC was obtained
before construction of the booths

(c)  whether th? plans of such constructions
were got sanctioned from the competent
authority like MCD, DDA and NDMC.

The information was not furnished to the

Comittee and the assurance is pending.,
Cottdde s su?



(g) Assurance No.
115

(h) Assurance
No.134 § 135

In response to STarred (Question No.222 dated
30-3-94 of Ms. Purnima Sethi, MLA, regarding
annbuncement of the Prime Minister that all the
unemployed persons lwould get jobs, the Minister
of Food & Supplies assured the House that
information in this regard would be given later
on. In the meeting of the Committee held on 1-

- 2-96, the Committee expressed its dissatisfaction

over the inability of  the department in  not
collecting the requisite information from the
different departments.

In the meeting of the Committee held on 17-
7-97 the Committee was not satisfied with the reply
given by the ‘representative of the department
and directed that the: following information be
furnished: -

(i) whether 1353 applicants s.tated to have
been  recommende d to  banks for giving loans,

have in fact been given loans;

(ii) name of banks who disbursed loans to such
applicants;

(iii) Employment Department to ascertain the above
information from the Industries Departmnt and
furnish the same to the Committce.

The assurance-is still pending.

In response to Starred Question No.269 dated 4-
4-94 of = Shri Nand:Kishore Garg and supplementary
of Shri Inder Raj . Singh, MLAs,- the Minister of
Development assured the Iouse that the matter

regarding constitution of Rural Development Board

~ for Delhi Villages on the pattern of ‘I'rans-Yamuna

Development Board is under consideration and
a decision in this regard will be taken at the
earliest. ?

Contd.. ... 8




(i) Assurance No.282

(j) Assurance No.335

The matter was considered in the meeting of the

Committee held on 12-6-97. The Committee
expressed utter displeasure that though the Board
was constituted in January, 1997 ‘not a single
meeting of the same has been held so far. The
Committee desired to know the reasons therefor
which the Principal Secretary (UD) failed to
explain. The Committee, therefore, directed that
in the next meeting, the Pr. Secretary (UD) and
Development Commissioner should apprise about
its inmability to hold even a single meeting
of the Board all these months.

The assurance is still. pending.

In  response to Starred Question No.83 dated
26-8-94 of Shri Shoaib Iqbal, MLA, the Chief

Minister assured the House that the matter
regarding allotment of alternative sites to  the
hawkers  removed from the surroundings of  Jama
‘Masjid was under the consideration of DDA. The

Committee in its meeting held on 24-6-97 was not
satisfied with the reply and clarification
furnished by the representative of the department

and directed the department to furnish
information as to the latest position of the
rehabilitation of 330 foot— path walas verified

in 1981 and from where they were actually removed.

The assurance is still pending.

In response to Starred Question No.24 dated 22-3-
95 of Prof.P.K.Chandla, MLA, the Development
Minister assurecd the Ilousc-tlmt during the yecar
1995-96, efforts will be made to remove the short
comings in Wil(l Life Sanctuary near Bhati Mines.

The' Committee in its meeting held on 17-7-
97 was not satisfied with the clarification given
by the representative of the department and

directed that following information be furnished:-

Conted, .. .. )



(k} Assurance No. 353

(a) Action taken till now to remove
the shortcomings such as closure of
thorough fares,stoppage of cattle-gazzing,
hunting etc. in the Wild Life Sanctuary
area. The Committee further directed
that the assurance be sent by Secretary
(Development) to Secretary (Environment
and Forests) for necessary action in

the matter.

In response to Unstarred Question No.
712 dated 4-4-95 of Shri Swaroop Chand
Rajan, MLA, with regard to opening of
same. Government offices in the Communi ty
Hall in Kilokri, insanitary conditions

and upkeep and cleanliness of the

_ Community Halls, +the Chief Minister

assured the House that information in

this regard- is being collected from
different offices and on receip*is
the same would be placed on the floor
of the House. 'I"he assurance was considered

during the meetings of the Committee

held on 7-10-96 and 24-6-97.

The Committee was not satisfied
with the reply furnished by the department
and directed to furnish the total number

of Community Halls “situated in rural

Conta. . .10




(1)

(m)

Assurance No, 354

Assurance No. 364

= =

areas and Harijan Bastis. How many
of them have actually been utilised
for marriages and other community services
and whether they are being properly

maintained.

In‘ response to Starred Question No.
65 dated 24-3-95 of Shri Matin Ahmed,
MLA, the Hon'ble Chief Minister assured
the House that the matter regarding
formation of a Housing Board is under
consideration. The Committee in its
meeting held on 12-6-97 considered the
assurance but was not satisfied with
the reply given by the representative
of the department and kept the assurance
pending.

In response to Unstarred Question No.
1053 dated 18-4-95 of Shri Shish Pal,
MLA, regarding encroachment of DDA land
inside the Tughlakabad Fort, it was
stated that the information is being-
collected.

The Committee in its meeting held
on 24-6-97 was not satisfied with the
reply furnished by the department and
it observed that a One man Committee
under Shri Madan Jﬁa, IAS (Financial
Comiissioner), Delhi, was constituted
to go into this aspect and that Committee
has already submitted its report. The
Comittee directed that a copy of the
report be furnished to it in its next
meeting.

Contd. i 11
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(n) Assurance No. 369 In vresponse to Unstarred Question
‘ ' No. 710 dated 4-4-95 of Shri Ram Bhaj,
MLA, it was assured that the information
" is 'being collected. In the meeting
of the Committee held on 12=6=97 the
representative of the MCD could not
inform the Committee of the progress
or stage of the disciplinary proceedings
against the Inspector against whom
action has been initiated.

The assurance is still pending.

The Committee feel concerned about the inordinate delay
in the implementation of the assurances given on the floor of
the House by the various departments. As an example of this,
the Committee in its meeting held on 12-6-97 pointed out that
more than two years ago an assurance was given to the effect
that a proposal to constitute a Housing Board in Delhi was under
Consideration. Nearly two and a half years have passed and the
" proposal ‘still continues to be under consideration (Assurance
No. 354). The Committee had fixed a time limit of three months
within which the departments should implement the assurances.
The Cc .unittee regret to point out that out of 9, 103, 54, 16
and 8' assurances of the 1lst, 2nd, 3rd, 5th and 6th sessions
respectively considered by the Committee; 2, 58, 49, 15 and 75
assurances have been fulfilled respectively and 7 of the first
session, 15 of the second session, 5 of the third session, 1
of the 5th session and 14 of the 6th session are still pending.
To sum up, out of 271 assurances considered by the Committee,
199 have been fulfilled and 72 are pending as on 25-11-97 when

the last meeting of the Committee was held.

The Committee is pained to point out that delay in the
implementation of assurances not only results in unnecessary
prolongation of the assurances but has infirmities or inequities

having a bearing on the welfare of the people. The Committee
Contd..a.12
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desire the departments concerned to furnish the replies to
the pending assurances (as indicated in Annexure=II) as well
as to the other assurances which have not so far been taken
up for consideration by it (relating to the 14 sessions held
so far for want of replies from the departments) within a maximum
period of three months. from the presentation of this report.
Henceforth, the Committee will take a serious view of such
delays.

The Committee further recommends that Rules of Procedure
and Conduct of Business may be suitably amended so as to make
it mandatory on the concerned \departmants to fulfil the assurance
or send an appropriate reply thereto within 3 months from its

receipt.
CHAND BANDHU
CHATRMAN
DELaL COMMITTEE ON

DATED : 16th March,1998 GOVERNMENT ASSURANCES



PARTTICULARS OF THE ASSURANCES FULFTLLED

Annexure-I

S.No. Assurance No. Member(s) Brief Subject Time
%uestion No. Concerned Taken
ate S le .
(1) (2) (3) (4) (5}
URBAN DEVELOPMENT
01 27 Sh. Rajesh Sharma Provision of street lights 41 months
US-45(1) in Mohammadpur Village
24.12.93
02. 79 &h. Soeb Igal Cocked ard brcken sewer line 38 mths
20 in the matia Mshal anstituency
17.3.94 aof old Delhi
03. 125 &h. O.P. Badar Repair of roads ete. ad 14 mnths
S-247 improving the drainage system
3L.3.94 in Mkh Ram Park Area
04. 149 &h. O,P. Baldoar Provision of drinking water 14 mnths
S-68 plantation, grass, shelters
9.4.%4 and proper maintenance of park
sitvated in Block 'A' Vikas
Rri, New Delhi
05. 151 &h. D.K. Bahl Adequate suply of drinking 26 months
S-304 vater and provide sever facility
9.4.94 to the Trans-Yamma area
06. = Sh. D.K. Behl Inplementation of the recomen- 22 onths
w137 dations of the UPSC to fill wp
25.8.94 - the vacant posts of Becutive
Engineer
07. 260 Sh. Parvez Hastmi  Filthy aondition of streets of 20 ot
U5-140 village Ckhla, Neor ityr., Gafoar
25.8.94 Negar, Julena Garhi, Amditpuri
of Ckhla Vidhan Saba Aea
08. 261 Sh. M.S. Parmar Experditire incurred oan 33 mths
Wi = urapproved colanies
25,8.94
09. 262 Sh. J.L. Batra Agointment: of arployees 22 mnths
5149 ;
25.8.%4
10. 264 Sh. Rajesh Sarma Regarding cxvering of Malah 22 ratths
5-184
25.8.%4




(1) (2) (3) (4) (5)

i 9 266 Dr. AXK. Valia Electrification of J.J. 22 months
=207 clusters during 1994-95
5.8.9‘4

12, 303 Sh. Jai Kishan Omstruction of an uwdergrord 20 months
524 water reservoir far saply
19.12.94 of water to Sultarpuar Mazra Area

13. 304 Sh. Shish Pal Action taken for poping axt 20 months
s-177 flood water from Pul Prahladoar
22,12.94 Area

14. 372 Sh. Ram Niwas Goel Transfer of Jhilmil CGalony 26 moths
5704 to M.C.D.
4.4.95

15, = Sh. S.C. Kendelwal ~ Sumrare ot Verdict dated 26 months

99 12.5.93 recarding Hevkers

4.4.95

16. 375 Sh. Nard K. Garg Residential and covmercial 26 mnths
w691 shops in Block, Shakurpur
4.4,95

17 377 Sh. Jitender K. Unutilized lard in Bmlswa 2aonths
5-686 (Kalu Haiya) Jahangirpuri
4.4.95

18. 373 -~ Do - Transfer of resettlament 26 s
B635 aolany, Jahargirpari to M.C.D.
4,4,95

19, 380 Sh. Jai Bhagven Poad accidents an accomt of 26 moths
5677 stray aninels
4.4.95

20. 381 Sh. D.K. Behl Cloth Market in Gardhi Necar 26 ronths
Us-665
4.4,.95

2. 381 Sh. Boch Raj Nrtion of unclaimed places at 26 months
s-921 Satya Niketan (J.J. Calay),
11.4.95 Ring Reed

22 388 - Sh. Bretm Pal Omstruction of road in New 17 months
5-304 Ashak Necar

-



(1)

(2)

(3)

(4)

(5)

24.

3l.

32.

33.

8395

5-924
11.4.95

391

Us-925

11.4.95

392

D—.4.%

393

5-927

11.4.95

394

Us-928

11.4.95

U5-929

11.4.95

11.4.95

5-930

398

5937

11.4.95

5939

11.4.95

5-943

11.4.95

U5-913
11.4.95

Sh. M=wa Ram Arya

Sh. M.S. Pawar

(h. Pram Singh

Ch. Prem Singh

th. Prem Singh

Sh. Mikesh Shamm

Sh. Mkesh Samm

Sh. Matin Atmed

Sh. Tek Chard Samm

Sh. Darshan Kr. Behl

Sh. S.P. Palival

Unauthordised  encroedment an

Regarding nurber of Comunity
aatres in Mardsali Vidhan
Sabm area

Recarding Goods of Hawkers

Dilapidated codition of A
market, Super Bazar and Mchan
Sinch Market

Omstruction of Primary Schools
in Kharpar Village Phase-T

Creation of a ridge in Sanitary
lard fill area near Hastsal

Result of the Examination
cadicted by the M.C.D. in the
year 1994, for recruitment of
teachers, amd decision taken
therefare.

Distribution of bisaiits in the
sdxols of MD and NMC

Plantation in Seelam pur area

Widening of Tigri Main Road

Isste of Licences to those
axpod in self-employment

Oxrstnxtion of a caomnity
centre in Najafcarh ton

26 moth

17 moath

25 month

25 mnth

25 month

16 month

16 month

25 moth

25 moth

25 moth

25 mnmth

16 rmnth




(1)

(2)

(3)

(4) (5)

35.

38,

435

5920
11.4.95

471

28.3.95

472

28.3.95

477

5321
2.3.9%

478

28,3.9

28.3.95

482

Us-337
28.3.95

483

US=341 :

28.3.95

sh. Boch Raj

&, Jiterder K.
(Falu Braiya)

Sh. Sat Parkash Rara

Ch. Prem Singh

Sh. Ram Baj

Sh. Tk Chad Sanmm

Sh. Tek Chard Sarma

Cament given far repairs by 16 motth
the MD to the Fngn. Deptt.

in Sec-10, R.K. Rrram and

the details of wark dme.

Schare for providing drirking 17 month
vater in the wmauthorised

Ubanisation of 20villages 17 month
in Delhi, facilities provided
PR e

Oxstirction of CGhaupal for - 17 month
the whanisad villages such
as Humaytmpur, Moharmedour,
Beganpur, Masjid Moth etc,

Properties liable far ‘ 17 mth
inpesition of House Tax
along with rate etc.

Cardition of cramtion graxds 17 matth
ard careteries in Madangir,
Dekehi .

Arrangaments of cleanliness 17 moth
in Dr. Abedkar Ngr. ad other
JuJ. clusters and villages

Irregularities in the pache—- 17 moth
ses  of bread, hisauits nxk -
etc. being sugplied in the
schools nn by MD, NIMC and

in IDS as Mid Day Meal.

Qodition of Nallah at Devali 17 moth
Kharpur Marg, Soreading of
its water on the road etc.

Bad codition of the Nallah 17 moth
at Khanpur Devali Road and
its improvament



(1)

(2)

(3)

(4) (5)

SERVICES DFEPRIMENT

45.

1 B

52,

55.

188

28.3.%4

193

4.4.94

127 & 197

5-266

4.4.94

S-201

28.3.94

5-28

23.8,94

S5-36

23.8.94

232

538
23.8.%

233
5-36

23.8.94

314
586

22.3.95

315

531
22,3,95

IABJR DEPPRIMENT

56.

189

5-275
28.3.24

Sh. Degp Ghard Barda  1eft aut cases of officers 21 moths

Sh. Mkesh Shame

&h. Inder Raj Sinch

&h. Ram Baj

ch. Parvez Hashmi

&h. K.S. Tarvar

Sh. N.K. Garg

Sh. Pram Singh

Sh. Ram Haj

Sh. Mewa Ram Arya

of Gr. I1T (Dess Cxdre for

grarotion to Gr.IT (Dass) of
Dec. 76 2

Crangz of nare of post of 21 mmth
Superintendent to Section
Officer

Prawtion of Stencgrephers 21 mnth
Gr.I1T aopainted upto Dec. 76

Providing prarmotions avennes 21 month
to aeployess of Delhi Govt. an

the pattem of Centxal Govt.

arployess

Ibgcas&srelatmgtothe 39 mth
seniarity pending in the
Services Deptt.

Framing of separate rules for 39 month
the aployess of the Govt. of
NCT of Delhi uder Article 309

Reg. details of amployess 39 mnth
re-aployed after superarmuation

Reg. stocege of increment 39 mth
of IDCs who have not qaalified

the typing test.

Reg. amalies:. in the pay 32 mxth
scale of the eployess of the
Delhi Govt. ard the Central Govt.

Reg, grant of extensicn to 32 math
A 1

Grant of permission to Birla 26 mnth
Mills to shift it from Delhi
to Himadhal Pradesh




| {

(1) (2) (3)

(4) . ' (5)

FINANCE DFERRIMENT

57. 291 Sh. N.K. Garg
22.12.94 :
CGal. Attn.

58. 318 Sh. Ram Braj
.| |
23.3.95

BYPLOYMENT' DEERRIMENT

59. 63 Sh. M=wa Ram Arya
SO
9.3.94

60. 114 Kr. Pumima Sethi
Se= .
30.3.94

6l. 269
Sort Notice Q. 2
26.8.94

Prof. P.K., Chardla

GENERAL, ATMINISTRATTON DFERRIMENT

62. 136
US-462
4.4.94

&h. Ram Bhaj

63. 182 Sh. Hari Krishan
S-188

28.3.94

Sh. Matin Atmed
U463
04.3.94

65. 218
s11
22.8.94

Sh. K.S. Tarmar

Sh. Boch Raj
22.8.94
67. 337

5619
4.4.95

Sh, Kirti Azad

Sales~tax realised under Central
Kriyarna am dry fruit dealers

20 mnth

Total nuber of rids alagwith
places, coductad by the S.T. Deptt.

17 month

Naber of wmarployed persans 39 mxnth
registered with different enployment
exchanges

Total nuber of persns wo got 22 month

enployment through Frployment: Exchange

Irregularities in the rereval of
aployment cards in R.K. Param
aployment exchange

34 month

Payment of T.A. to the staff an 21 mmth

autdoar duty

Proposal far bringing parity in

the pay scale of Tedmical Asstt,
(Hindi) of Delhi Govt. ard Translators
of M.C.D.

21 month

Re-amstitution of Freedam Fighter
Cell/Board ard giving representation
to the MAs an it.

21 mth

Reg. facilities far sparts in varicus 21 month
Deptts of Dalhi Gout.

Regarding erhancavent of pansion 38 month
to fresdam fighters of Delhi
Reg. Teladme facilities to the 31 motth

afficers of-Delhi Govt.



(1)

(2) (3)

(4)

(5)

69.

70.

72.

3.

339 Sh. Boch Raj
5616
4.4.95

342 Sh. M.L. Gaa
S-20

- 3L.3.95

344 Sh. Mikesh Samm
21.3.95

347 Sh. Jiterder Kr.
5872 (Kalu Bhaiya)
11.4.9

348 Ch, Shish Fal
5873
11.4.95

349 Sh. Buch Raj
5875
11.4.95

SOCTAL WELFARE DFPARIMENT

74.

75,

76.

165 Sh. Jitender Kr.'

s-a1 (Kalu Ehaiya)

16.3.94

242 Do
B s
24.8.94

247 Sut. Tajdar Beh ar
559
24.8.94

e
24,8,94

IAW AND JRIDICTAL DFERRIMENT

78.

183 Sh. S.C. Kardelwal

S
28.3.94

219 Kr. Pumima Sethi
S-20 & Sh. K.S. Tamar
22.8.94

Reg. Hindi Typewriters in Delhi

Reg. maintenance of Goverrment
vehicles in various offices of
Delhi Govenrment

Reg. more then ae staff car
with the officers of Delhi Govt.
having dual charge

the year 1993-94, 94-55 in varias
departments of Delhi Govt.

Reg. meintenance of wehicles used
by Secretaries of the Ministers of
Delhi Govermment

Reg. correspadence in Englishy/Hindi
in various offices of Delhi Govt.

Schare for grant of ald age pensicn

persas of Jatengirpurd. V.S. area

e fcs : hi
10 widows.

Quening of 5 Angan Ward Centres in
Kalkaji Vidhen Sabha Area

Validity of paper attested by the
Matbers of Delhi Iegislative Assarhly

Inplerentation of Famly Gourt Act

31 mnth

31 math

31 mmth

31 moth

31 month

31 month

Z7 moth

22 menth

22 math

22 month

27 month

22 month




(1 (2)

(3)

(4) (5)

TRANGFORT [EPPRIMENT

80. 71

16.3.94

8. 72
53
16.3.94

8. 27
-
23.,12.94

83. m
5-265
355

84, 313
S-191
3.4.95

INXBIRIES [EERRIMENT

85. 97
5145
24,3.94

HME DEBARIMENT

86. 50
B -259
8.3.94

S-16
15.3.94

88. 84 &85
S-107
89. 22.3.94

20

84.%4

gl. 152
UR 259
9.4.94

Dr. Gian Chard

Dr. Gian Chard

Sh. Rajesh Samm

Sh. Mikesh Sanmma

Sh. Hari Krishan

Sh, Shish Pal

Sh. Rawir Singh

Sh. Sat Parkash Rara &

Sh. Ghard Ram

Sh, Sat Parkash Rama

Sh. Vinod Kr. Sharm

Fix-chalk aut of the bus rautes 2l mxth
in the colmies of trans~yamm

area and West Delhi

Chenges in bus roates 2l mth
Reg. cpening of aoffee hare at 34 mmth
Inter State Bus Terminal, K. Gate

Reg. provision of kus services 31 mnth
in many villages and urbanised

‘areas

Reg. grant of penmits to Red 31 mth
Iﬂ'lebﬁ

Financial arises in DSIC 26 mth
fard quilty tfar comitting
atrocities an 13 year ald girl

Parding cases of committing 18 moth

a-trocities on waren registered
with the. Waren Cell of Delhi Ralice

other noms far ogming of a new
police station

22 moth

A trocities camitted on the
residents of village Bijawasan
a 5.4.94 by the (RP

39 month

Puiry against S of Hari 38 moth

Nagar police Station



(1)

(3)

(4)

(5)

97,

93, 94

9s.

MEDICHL & HEALTH DERRRIMENT

97.

100.

lol -

102.

510
23,12.93

%

S-144
24.3.94

192

IS4

31.3.94

252
574

25.8.94

253

5-110

25.8.94

254

5-113

25.8.94

s
15.3.94

65

519

15.3.94

Sh. Chard Ram

&h. Shich Pal

Sh. Bawir Singh
e

Prof. P.K. Chardla
Dr. A.K. Walia

&h, Ram Haj

Sh. Matin Ahmed
Sh. Jitender Kr.

(Kalu Ehaiya)

Sh. Ram Baj

Sh. Jiterder Kr.
(Kalu Baiya)

Assault an Sh. Hukam Chard S/0
&h. Hnley Ram an 7.4.94 by sae
uknown persms near vill. Patti
Footh :

Opening of Police Staticn in
Sangam Vihar

Opening of Ralice Staticn in
Sarita Vihar

Actien taken to stop theft of
fishes from Halswa Jheel

Orstitition f Comittes

for the develqgment of Jahangirpari

area ad Balsa Jheel

22 moth

34 month

27 mnth

29 month
26 month
26 math
22 menth
22jntrni1

22 mmth

21 moth

21 month




(1) (2)

(3)

(4) : (5)

105. 157
SO .
15.3.94

106. 159
s25
15.3.94

107. 230
535
23.8.94

549
23.8.94

124 % 109
5-206
B.3l94

5133
21.12.94

[EVEIOPMENT DEPARTMENT

5-205
25.3.%4

114. 108
5-205
29.3.94

531
23.8.94

sh. Jitender Kr.
(Kalu Bniya)

Kr. Pumima Sethi

Sh. Harun Yusuf

Prof. P.K. Chardla

Sh. Vimd Kr, Sanmm

Sh. Deep Gard Barndu

&h. O.P. Badar

Sh. Jest Ram Solanki

Develcgrent of ansamet park 21 month
axsisting of Beat House in the

axrer of the Halswa Jhesl

Arrargament far staring rainy 39 matth

water in the Jheel in Sant Nagar

Opening of new Ibffee Haves durding 21 month
1994-95

Prooosal for gpening of Hotels & 26 month

Motels by Delhi Tourian

Increase of rates made in respect 22 month
of M Sdra nterprises

Proposal to separate the prohib-—+ 29 month
ition Directorate from Excise Deptt.

Action taken acminst 15 officers 26 moith
against whan departmental :
enquiries ardered

Nurber of gpeals pading in the 20 month
Sales Tax Department for the last

five yoar and the amomnt to be

realized

Nuber of Vehicles dallaned
far causing pollution in trans
Yamma area

26 matth

Plantation of trees in Trans
Yanra area drring 1994-95

26 mmth

Encroedent over the lard of
ridoe area

22 month



(1)

(2)

(3)

(4) (5)

117.

FOXCAITON CEERRIMENT

23.8.94

U547

23.8.94

237
535

23.8.94

273

26.8.94

28.3.95

21.3.95

125

75
S-30

16.3.94

5123
23.3.94

S
23.3.94

&h. Ram Baj

Sh. O.P. Babar

Sh. Shish Pal

&h. Mikesh Samm

&h. Card Ram

Sh. Matin Ahwed

Sh. Desp Chard Band

Praf. P.K. Chardla

Sh. Rawir Singh

Sh. Brahm Pal

Sh. G.S. Barda]j

Sh. Vinod Kr. Shamme

Giving powers to the Delhi Pollutim 22 month
Omtrol Board

Details of Plantation from Hxticultire 22 month
Divisions

Action taken against Hot Mixed Plants - 34 math
Pollution fram Plants & Facthories

Tlegel coaxation of lads of Gram 34 month
Panchayats of Delhi

Issve of ownership rights to the 30 matth
halders of the plots allotted uder
20 Roint Programme

Allotment of land for agricultize & 30 month
residence to landless in Miwauli
develcprent: area uder 20 point programe

Develogrent of Village area uder Mini 26 moth
nmester plan

Allotment of Gram Ssbha lad in 27 month
different villages

Total provision far the develaorent of 27 month

Filling up of vacant post of teachers, Z7 month
anstructicn of boadry wall ard

provision of electricity & water facilities

in New Achck Negar, .Delhi

Enhancament: in the age of retirament 27 mnth
of Bucation officer

Opening of a Mllege in MNajafgarh 27 moth
Vidhen Salda area




1)

(2)

(3)

(4)

(5)

132,

133,

137,

140.

a7z
5223
30.3.94

5-14
9.3.94

s-117
23.3.94

U/R 259
16.5.9%5

24.8.94

240

24.8.94

241
U5-100

24.8.94

243
S=75
24.8.94

244

5-68

24.8.94

245

562

24.8.%4

246
551

24.8.94

249
U5-102
23.8.94

U/R 259
%.8. 94

Sh. 'BodhRaj

Sh. Mikesh Sharma

Kr. PAiumima Sethi

Sh. Hari Krishen

Sh. Fabeh Singh

sh. Sshib Singh

Sh. Harun Yusuf

Sh. Rawir Sinch

Sh. Mikesh Shanm

&h. Jai Bragwen

Sh. Ram Hhaj

sh. Fateh Sinch

Sh. Ram Niwes Goel

Filling up of the Pest of Principals by

P(GTUtlfIl

sparts science
Schare of neighbaurhoed sdools far
adunission of students

Ram Arya Vidayalaya ard sale of its lamd

Praotion of SC candidates to the post of

Prowtions of Libyarians to the post of

P.U.T. on fulfilling the requisite

Filling up of the vacant posts of Urdu
Teachers

P::ég:sa]sto%togztxptentsm
tarparary baesis

- Costitution of Goncils at District

level and arggnisation of Exhikitican/
Fairs etc.

Raising of level of low lying lard of

the schoals while undertaking aonstruction
of puom huildings
Aopointment of a Gamittee to secrutinize
the warking of SCERT painted by the C.A.G.

Omstruction of 20 sami puoma roams

Investigaticn in the matter of a hodk
ad action taken, thereof

27 months

27 norith

27 mth

30 month

22 moth

25 mnth

34 nath

22 moth

34 math

22 moth

39 month

22 mmth

22 moth



(1)

(2)

(3)

(4)

(5

FDUCATEON CEERRIMENT

141 -

142,

143,

144,

145,

146.

147.

148.

149 -

321
U5-76

' 22.3.95

Us-74
22.3.95

Us-72
22,3.95

2.3.95
326
559
22.3.95

4.4,95

Sh. Parwez Hashmi

Sh. Shish Pal

h. Raj Kurer Chauhan

Sh. Raj Kumar Chauhan

&h. Jeet Ram Salarki

Sh. Jai Kishan

Praf. P.K. Chadla

Sl.RS!rm.rS]Hjl

Sh. G.S. Hardaj

IAND & BUILDING DFEPRIMENT

152.

S-164
25.3.94

5320
8.4.94

&h. Mewa Ram Arya

Sh. O.P. BaHar

Filling up of 18 vacant pest of teachers
in Govt. Sr. Sec. School, Noor Negar

Grstruction of a sdhool bailding in
Dekshirpur extn.

Regarding axstruction of Roads in schoals

of Mayapurd

Filling wp of vacent posts of male and

famale teschers in 17 Delhi Adm. sdxals,

falling in Mangolpurd. Area
Onstruction of building for the Higher
Secondary Schocls in Bawena Vidhen Sabha
area

Omstruction of building of school gitiated
in C4 Block and Beera Garhi of Sultampra

Majra

Filling up of vacent posts of Princigals
i ¥ resin]

Gastructicn of sdhool huilding in
Badarpar

Openirg of a Likrary in Badarpur Vidhan
Saba Area

Teaching in primery schools throgh Mother
Taogue

Schare of D.D.A. far denge of cdegries
of flats registered under Nav Pattern
Sdere in 1979. Detail therecf.

Shifting of Tilak Mager Wolesale Mardi
to Kesho pur in a time bord frae

21 mnth

21 month

35 mnth

21 mmth

26 month

26 month

18 month

% .

18 month

26 month

15 moth

26 moth




T

(1)

(2)

(3)

(4)

(5)

153.

155.

159;

160.

161,

162.

163.

164.

165.

166.

S-320
8.4.94

139

S-320
8.4.94

143

S-325
8.4.94

146 & 199

5-329

8.4.94

161
5-28

15.3.94

7L

S177:
25.3.94

202

US-595

8.4.94

203

5598

8.4.94

270

26,8.94

26.8.94

272
5-92

%.8.94

275

Us-216
26.8.94

276

5218
26.8.94

Sh. Ran Haj

Sh. Ram Haj

| Sh. Nard Kishare Garg

Sh. Nerd Kishare Garg

Ecr;tf. PR Chadla

Sh. Darshan Kr. Behl

Sh. Hari Krishen

Sh. Hari Krishen

¢h, Jai * Kishan

th. Jai Bhagwen

Sh. Jagdish Ial Batra

Sh. Rawir Sinch

Prof. P.K. Chardla

Shifting of Madis ad the nunber of Traders

Shifting of Regd. & urregistered Traders
rumning the business of Meat etc.

Gopletion of left axt partion of Reed No.
Al which cld not be anpleted due
existence of residential houses

Properties of Delhi Govermment which are an
rent or for other reasons with the Gentral
Govt.

&hifting of Swi Ram Food & Fertilizers Itd.,
Najafgarh

Gowt. lad in Delhi ad Trans-Yanra and
develoment of pablic parks in Trans-Yanna

Allctment of lard to Indian Gancil of Warld
Affairs, on rent

Isste of slips at the Sindhara Ksxd P.W.D.
Frauiry Office

Repart of Sewa Ram Sharma Samiti

Sdhae of anstrnuction of road behind
Rarestuwar Nacar

Saath Extn. I & IT

Alleged damlition in premises of Maju
Ka Tilla Gmdswara

Fixation of cost of sfops allotted in
Stehzada Bagh (Inder Iok)

21 moth

21 menth

14 month

14 mmth

15 mmth

A5 mnth

21 moth

21 month

22 month

22 month

23 moth

23 mmth

33 morth



|

(1)

(3)

(4)

(5)

167.

168.

169.

170.

1N,

17Z.

1'73 .

174,

175.

17.

177,

178.

4.4.95

4.4.95

352

4-4.95

S5-271

7.4.95

7.4.95

357

7.4.95

358

7.4.95

Sh. Jagdich [al Batra

&h. Raj Kumar Chauvhan

Sh, Mikesh Shanme

Sh. Jai Parkash Yadav

Sh. Mkesh Shamme

Sh. Mkesh Sanm

Sh. G.S. Bhardwaj

Sh. Bralm Pal

Dr. A.K. Walia

Sh. Boch Raj

Sh. Nard Kishore Garg

Sh. Darshan Kr. Bahl

Infammation regarding parks in Kastiria
Nagar area alag with facilities provided
therein

23 month

Schere of arstruction of Bhagat Singh stadium 23 month

in Mangolpur area

Lying of pipes upto rainy water drains in
in Qulaki Bach

Constructian of Mallahs of the size of two
meters tn both sides of G.T. Reed in front
of Azadouar Suozi Mandi

Details of dense carpeting of the roads
dxe in different aress of Delhi and in Kirti
Negar Area.

Onstruction of residence of the Minister of
Finence at Chanskyspuri violating the rules
of Air port Authority

Schere far puping cut of sewer vater from
Vidym Vihar, Parijat, Sansad Vihar etc.
almies sitiated on Road M. 26 (Quter ring
road)

Omstruction of an undergraud tark in
betwesn Mayur Vihar & Trilckpuri Block-25

Isse of N.O.C.s to the wanthorised colonies
of Geeta (olay Vidhan Sabha aren

Infomation regarding no. of houses
amstructed by the D.D.A. during 93-94 and
requirerent of houses every year

Al_lctnmtoflaﬂkymﬁto[ﬁnnayal
Mmmmu@&mm
(ollege being nin in the uilding of the
saol -

Raroval of wnantharised ocopations in

23 month

21 nmoth

21 month

18 matth

18 math

18 mnth

25 mth

17 mnth

17 moth

25 mmth




w1 -

(1)

(2)

(3) (4)

(5)

179,

182.

1-87.

359

U832

7‘ 4.95

51051

18.4.95

28.3.95

360-A

24.3.95

Sh. Darshen Kr, Behl  Developmat of park and musical fourtains
. and sport groad in Gandhi Nagar Area

Sh. Shish Pal Allotment of lard far geening a sdxal in
Tughlakabad Extension Area

&h. BndrnEﬁ:gt1Thnua&_Jtinﬁx;cﬁ'shend Satyenand Marg with Gurgam
Faridabed Read

Sh. Shish Pal Ramval of encroachment from the lard of
XA at Prehladorr Village

Sh. Shish Pal Regarding pertiailars of the campetent

officer who has to be agreached for getting
pemmission for transfer of land uder the
OR act, 1972

Sh. Moti Ial Sochi Development of D.D.A. parks in Ram Negar

Sh.

Area

Vinod Kr. Sama Regularisation of colonies anstructed in the
develagrent. area of D.D.A., Dwarka Project

Sh. Parvez Haghmi Omstnuction of Undergraad suoway at the
carossing of Aghran Chowk ard Sriniwes Purd
Sh. Bxh Raj Allotment: of Houses uder self-financing

KD & SUPPLIES [EERRIMENT

188.

128

Sh.

scheme of D.D.A.

Sahib Singh Chautan Reg. cpening of K. Oil depot & Fair Price
Scps in Circle Mo, 43 & 50.

Sahib Singh Chauhan Reg. allotment of HS atlets

Sahib Singh (hauhen Reg. allotment of HOS aitlets to Blod
Relation -

25 manth

25 mmth

26 mnth

26 manth

17 mobh

17 manth

25 nmath

26 month

26 moth

44 month

44 month

" 44 moth



o

(1) (2) (3)

(4)

(5)

191, 316 Sh, Kirti Azad
23.3.9

TRRIGATTON & FIOOD (ONIROL DEERRIMENT

192.  257. Sh. Rawir Singh
5-125 Bidhri c
25.3.94

193. 284 Prof. P.K. Chardla
S-76
22,12.94

FEVENE IEPARIMENT

194. 308 Sh. Ram Haj
S-9%

21.3.95

195, 309 Sh, Tek Chard Sharma
s-239
27.3.95

COOPFRATIVE DEPPRIMENT

196. 280 Sh. Shish Pal
=237
26.8.94

197. 223 Sh. G.S. Bardva]j
Us-200
23,12,%4

198. 3Z7 Sh. N.K. Garg
Us-608
3.4.95

199. 328 Sh. Kirti Azad
5-862

10.4.95

Service Centre

Regarding axrstruction of Nalah in Mollad
Bard, Gagen Vihar, Om Nagar, Sai Negar

Regarding covering of Najafgarh Drain fram
Pujabl Bach to Kingsway Camp

Regarding recognition of power of Attomey
far prpose of awnership of lad

Allotment of Indl. Plots for (ottage Imdustry

Reg. ewollrent (on regular besis) of

Regarding harding over of Groge Housing
Soceties to M.C.D.

Adarsh Bark Itd.

32 moth

44 month

35 manth

38 month

38 moth

38 matth

34 motth

31 month

31 math




ANNEXURE-IT

PARTICULARS OF ASSURANCES NOT FULFILLED

8.No.

Assurance No. Member(s) Brief Subject
Question No, concerned
Date

(1)

(2)

(3) (4)

URBAN DEVELOPMENT

01.

02.

03.

04.

05,

06.

ol

08.

- 09.

10.

1l.

11.4.95

30 Prof. P.K. Gandla Payment of value of Plots by the allottess
US-36(5) of Shahjada Bagh (Industrial &
24.12.95 commercial complex)
33 Sh. Ajay Makan Non-Issue of Licences to the
US-14 Industrial units under master plan
24.12.95 as notified in 1990 by Central Govt.
75-A Sh. N.K. Garg Separate Electricity connection for
8-50 the Commercial and Domestic use in
17.03.94 villager
81 Sh. Ram Bhaj Providing Electricity in Annant Ram
Us-45 Dairy Colonyy
7.8.95
134, 135 Sh. NandK. Garg Constitution of development Board -
US-269 for the Development of Rural Area.
4.4.94
224 Sh. Matin Ahmad Repair of Roads: of Hari Nagar and
Us-22 Sh. Parvez Hastmdi Harizan Basti
22.8.94 Sh. Ramvir Singh

Bidhuri
332 Sh. M.S. Panwar Development of Parks in Gazipur
Us-622 Dairy Area
4.4,95
354 Sh. Matin Ahmed Regarding Constitution of Housing
S-65 Board
24.3.95
369 Sh. Ram Bhaj Regarding Inspectors/Staff of
Us-710 House-tax Deptt. of M.C.D.
4.4.95
428 Sh. G.S.Bmambaj Encroachment on the road and in
Us-894 the park in J.J. Colony Shakarpur




@ 2)

(3) (4)
12, 479 Sh. Hari Krishan Transport Nagar at Badli, Patpargan] ad
US-324 ard facility provided in Sanjay Transport
28.3.95 Negar
13. 481 Sh. Prem Singh Developrent. of Parks in Ahbedkar Negar
: 5-336 Vidhen Satda Area
28.3.95

FINANCE DEPARTMENT

14, 45, 174
15. Resolution
24.12.93

Prof. PK. Chendla  Prohibition /on serving of liquor i1 hotels
Sh. Rajesh Sanmm Restarants

MEDICAL & HEALTH DEPARTMENT

16. 1L
S=1 ¢
24.12.93

7. 191
430
21.2.9

TOURTSM DEEPRIMENT

18. %
53
2.12,93

Sh. Nerd Kishore Garg  Delay in corpletion of Hospital near
Khidhripar

&he Shish Pal Theft of Bauiprent werth crares of

rupess from Govt. Hospitals

Dr. A.K. Walia Develaarent of Tourdst Soots in East
Delhi Area

LAND & BUILDING DEPARTMENT

19, 52°
530
29.12.93

20, 80
S-70
18.3.94

2. 102

5167
25.3.94

22. 103
S-167
25.3.94

2. 140 & 198
S-323
24, 8.4.94

%o

Sh. Chard Ram Omstitution of Qomittee to enquire into
tl‘en*atterofammdnartaer(ﬂmSaﬁ'a
land

&h. Nard Kishore Garg  Transfer of 200 employess of J.J. Wing
of D.D.A. ad M.C.D.

&h. Naresh Gar Azbitra_rydxargeoflarﬂtsea:ﬁplarsw
the D.D.A. @ M.C.D. for gpening of petrol
paps

Kr. Pumima Sethi Extension of date far inviting dojections
alay

Sh. Szhib Singh Gauhen  Damolition of huilt up hases in Bhajan-
pra, BBlodk

y



(1) (2) (3) (4)

5. 144 &h. G.S. Bardaj Total nunber of Coop. Societies to wham

5326 the possessicn have been given ad
8.4.94 manber are staying therein

26. 147 Sh. Shish Pal Bncrcedment of Gaon Sabha land of
5-339 village Pul Pehladomr :
8.4.94

27, 170 bof, P.K. Gadla Lard bearing Khasra No. 735 of Village
24.3.94 Kildad and its utilization for comnity
S-161 purpose

28. 204 Sh. Satish Ghard Encroachment an Road ggposite M.C.D.
5600 Khandelwal Sdol, BRBlok, Yanra Vihar, Delhi
8.4.94

2, 205 &h. Sshib Singh Chauhan  Encroachment over the land aposite
5602 Bajen pura police station
8.4.94

30. 206 Sn. Nard Kishaore Garg Mo, of encroadment over Govt. land in
5-604 Iawance Road Irdsstrial Area
8.4.94

31. 207 Sh. Nard Kishare Garg - Regarding plots lying vacant in Dr. Ram
B-605 Mxchar Ichia Imdstrial Area (Lawrance
8.4.94 Road Indvstrial Area)

32. 210 Sh. Satish C. Kharde- M. of Socieites registered with D.D.A.
U5-609 Tval far allotment of land and Mo. of
8.4.94 societies to whom the land is allotted

33, 211 m.Saﬁmc:H'mrb Providing essential services to the -
U5-610 Inal aloies sald by the colmizers
8.4.94

34, 212 Sh. Shish Pal Allctment of residential plots for
5619 landless of "Navijesven Carp, Nehru CGanp,
8.4.94 Tughlakabed

5. 213 Stt. Tajdar Bakar Qrwertion of residential sites into
5623 anmercial sites ard amstnction of
8.4.94 basarent therein

36. 214 Sh. O.P. Badar Providing essential services to the 100
5625 cocperative gragp housing scoieties
8.4.94

37. 282 &h, S Igml Altermative sites to the Hawkers removed
S-83 fran the sirrordings of Jam Masjid

%l8.94




(1) (2)

3)

(4)

4, 105

S5-204

29.3.94

EMPLOYMENT DEPARTMENT

e

30.3.94

S22 =

30.3.94

CEVELOPMENT DEPARTMENT

44. 67
S5-18

15.3.94

S-7

22.8.94

47. 335

4.4.95

Sh., Svercoe Gend
Rajan

&h. Shish Pal

Sh. Rajesh .Shanmma

Sh. Vinod Kaer Shaom

Sh, Deverder Singh

Sut. Krishna Tirath

Sh. Matin Almed

Praof. P.K. Chandla

Sh. Fan Baj

Recenddi . of Kildkrd
Camunity Hall

Froroadment of DDA 1am] inside

Status of Gautam Negar situated in
Sauth Delhi, whether it is urdenised

Setting wp of Rolice Booths an the

Target fixed under Prime Minister
Brmployment Schare during 1994-95

N.0.C, under G.NC, Act for recruitment
af Delhi Ralice Gonstables fran other States

Allctment of altemative sites to
poxr J.J. Deellers who have nede
encroadmatt

Onstnction of road between village

Ali ad cramation grand and Madampour
Ni ard .i' I i lu
groad

Orstruction of road fram Village Jaitpar
to Cramtion grond

Wild life sanchiary near Bhati Mines

No. of employess warking on deartation in
Delhi Govt. Officesk,



(1) (2)- (3) (4)

49, 220 Sh. Karan Singh Details of sanctioned pests in various
5-10 Tarwar categaries ad the vacarncy position
22.8.94

IAROR [FPARIMENT

50. 190 Sh. Mewa Ram Arya Omstitition of Labour Adviscary
5-276 Cummissian, 1986
28.3.94

EXCISE DEPARTMENT

50. 83 Sh. Ran Haj No. of wine shaps and total ansurption
sS85 ad the rule uder which the Licence is
21.3.94 granted

SALES TAX DEPARTMENT

o Bl 10 Ch. Prem Sirch Regarding chargesheet issued to the
S-206 susparded officers of Sales Tax Deptt.
29.3.94

ACRIOUCTURE [FPERTMENT

T 8 104 Ch. Pram Singh Introducing opening auction system and
S-206 sales purdhase facility for fammers
29.3.94

GENERAL ADMINISTRATION DEPARTMENT

54, 167 Sh. O.P. Babbar Regarding no. of Act & Rules in
S-199 force in Union Territory of Delhi
22.3.94 and No. of Boards and Committee

presently functioning

55, 184 Sh. Nand Kishore Division of Delhi into Nine Districts
Us-232 Garg
28.3.94

56. 185 Sh. Nard Kishore Garg  No. of wehicles in Delhi Govt. offices ard
5233 their use during Halidays
28.3.94

57. 195 Sh, Shish Pal Regarding Public dealing departments.
5457 Caplaints received against camgption

4.4.9%,




(1) (2) (3)

(4)

FDUCATION DEPARTMENT

58. 16, 120, 121 &h. Vasdev Kaptan
39, 56 Sh. Jai Kishan
& 60. 23.12.93 Kr. Pumima Sethi

6k. 25 . Sh. Rajesh Samm
s-2 y
23,3.94

62. K] &h. Rawir Sirgh
532 Ridnuri
16.3.94

63. 87 Sh. Mikesh Sammm
S-125
23.3.94

THENICAL, FOUCNI'EN DEENRIMENT

64. 324 Sh. Ran Nivas Goel
w6
22,3.95

TRANGICRT DFPRRIMENT

65. 312 Sh. Saraj Prasad

5248
21.3.55

ENVIRONMENT DEPARTMENT

66. 106
S5-205
23.3,.94

Sh. Jitender Kr.
523
15.3.94

sa
15.3.94

Sh. Ram Niwas Goel

Providi ia] 3 A6k

Regarding Burden of Bocks in Ka/forimary
standard edixcation

Regarding vpgradation of schools

Regarding salary of part-time teachers
uder old age education programe

Proposal. of naming of Gollege of Applied
Sciences for waren and college of
Business Studies after Sheheed Rajguru and
Shaheed Sukidev respectively

Recarding cpening of bus rastes fram

Installation of petrol pumps by
autting trees on the road sides

Reg. naning of factaries in nral areas
a Electric comections meant for tubewells
& Floor mills thereby polluting the - envirament

Regarding ranwval of encroadment cn
ridge area



(1) 2) | 3) ' (4)

LAW & JUSTICE DEPARTMENT

69. 329 Kr.Purnima Sethi  Regarding peding Conrt cases
U5-269
28.3.95

70. 330 5. Rajaxdre Gpta Regarding dotaining stay aders fram
B5-270 Court agginst Govt. anstruction
28.3.95

REVENLE, LEEPRIMENT

Ls 215 Prof. P.K. Gandla Regarding Ownership of Shamlat lard in
5632 Village Kildari
8.4'%

COCOPERATIVE DEPARIMENT

T2 292 Kr. Pumima Sethi Reg. fametion of cogperative socisties
S5-198 of J.J. Dwellers - collection of finds/
23,12.94 charges therefar.
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